Paper Currency- : [acT 1t

ACT No, 11 or 1909.

PASSED BY THE GOVERNOR GENERAT OF InDIA 1IN COUNGIL.

(Received the assent of the Governor General on the 5th
February 1909.) o

“An Act to amend the Indian Pa.per Currency
Act, 1905 '

WHEREAS it is expedient to amend the Indian
Paper Currency Act, 1905 It is hereby enacted 11x of 19¢
as follows :—
Short title 4, (1) This Act may be called the Indian Paper
and extent. G prency (Amendment) Aect, 1909 : and
‘ 2) It extends to the whole of British India, inclu-
give of British Baluchistan, the Santhal Parganas and
the Pargana of Spiti.
Amendment 2. In section 8, sub-séction (3), of the Tndian
pyesion®  Paper Currency Act, 1905, the words “issued from 1iref 19

(3), Act 11T
of 1905. any town not situate in Burma ”’ shall be repealed.

Amendments 8. For sections 14 and .16 of the said Aot the
gf soetiots * following shall be substituted, namely :— .
Act III of : ’

1905, '
Currency “ 14, A currency note of the denominational

oal There  yalue of five rupees shall be a legal tender in any
" place in British India, and E
a currency note of any denominational value
exceeding five rupees shall be a legal tender at any
place within the circle from which the note was issued, .
for the amount expressed in the note, in payment
or on account of—

(a) any revenue or other claim, to the amount of
five rupees or upwards, due to the Govera-
ment of India, and

(b) any sum of five rupees or upwards, due by

the Government of India, or by any body
corporate or person in Brmsh India :
’ }.’rovxded

’
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Provided that no currency note shall be deemed
to be a legal tender by the Government of India at
any office of issue. ‘ o

“ 15, A currency note shall be payable at the
following offices of issue, namely :— o -

(@) a currency note of the denominational value
of five rupees, at any office of issue ;

(8) a currency note of any denominational value
exceeding five rupees, at an office of issue
in the town from which it was issued and
also, unless issued from any town in
Burma, at an office of issue in the Presi-

dency-town. of the Presidency within

which sush town is situate.”
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